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NAME OF THE PARTIES:

ATIENDENCE-CUM-ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 0A.09.2017

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

C.P No. t269 / IMAH) /2Ot7

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

Karam Chand Thapar & Bros (Coal Sales) Ltd.
V/s.

Gandhar Oil Refinery tndia Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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Both the parties have reported that the matter has already been settled
between the parties, in view of the same, at their request to report Settlement, Iist
this matter on 15.9.2017
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V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASHKUMAR
Member (Juclicial)
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